LOK SABHA

BULLETIN-PART I1
(General Information relating to Parliamentary and other matters)

Nos. 7068 — 7092] [Thursday, July 27, 2023/ Sravana 05, 1945 (Saka)

No.7068 Members Reference Service (LARRDIS)
Briefing Session for Members of Parliament

Briefing Session is being organised for Hon’ble Members of Parliament on 28 July, 2023 in
Committee Room No. 62, Parliament House as per the following schedule:

Date Time Subject
28 July, 2023 09:30 am. to 10:00 | The National Nursing and Midwifery
(Friday) a.m. Commission Bill, 2023
10:00 am. to 10:30 | The National Dental Commission Bill, 2023
a.m.

The Briefing Session will also be available on webcast at https://webcast.gov.in/parliament/

Hon'ble Members are requested to kindly make it convenient to attend the Briefing Session.
No0.7069 Welfare Branch
Liver Health Check up Camp for Members of Parliament
Members are informed that a Liver Health Check up Camp is being set up by the Institute of Liver
and Biliary Sciences (ILBS) from 25.07.2023 to 28.07.2023 in Committee Room E, PHA. The timings for
the Camp shall be from 0900 hrs to 1600 hrs.

Members may please note that fasting of 8-10 hours is required for accuracy of test reports.

Members are requested to avail the facility.

No0.7070 Legislative Branch-I1
Result of Ballot of Private Members’ Resolutions

As a result of online ballot held on the 27™ July, 2023, in the presence of SHRI JANARDAN
SINGH ‘SIGRIWAL’, M.P. in Parliamentary Notice Office (Room No. 23, PH) in respect of notices
received from members for moving resolutions under rule 170, the following members have secured
priorities in the order as given below :-


https://webcast.gov.in/parliament/

No.7071

No.7072

Name of the member Priority secured at ballot
Shri Janardan Singh ‘Sigriwal’, M.P First
Shri V.K. Sreekandan, M.P. Second
Shri Unmesh Bhaiyyasaheb Patil, M.P. Third
2. Text of resolutions in this regard may be given by the members concerned by 3.15 P.M on 31% July,

2023 so as to enable their resolutions to be included in the List of Business for 11" August, 2023. If notices
of resolutions proposed to be moved are not received by the specified date and time, the resolutions will not
be included in the List of Business for 11™ August, 2023.

Parliament Security Service, PH
Security Arrangements in Parliament House Complex

Members are requested to co-operate with the Security Staff on security duty in Parliament House
Complex and show their Identity Cards on request.

To strengthen the security arrangements in Parliament House Complex, Door-frame Metal Detectors
have been installed at various gates. Visitors accompanying Members of Parliament and former Members of
Parliament are requested to pass through the Door-frame Metal Detector and may undergo physical search.
The baggage, etc., being carried by them may also be scanned/ searched by the Security Staff.

Kind cooperation of Members is solicited.

Parliament Security Service, PH

Entry regulations into the Central Hall, Parliament House

Entry in Parliament House and Central Hall is regulated according to Rules and Directions issued
by the Hon'ble Speaker from time to time. No person without a valid pass is allowed to gain entry even
accompanied by the Hon'ble Members of Parliament. This is an essential requirement in the interest of the
security of Hon'ble Members of the Parliament in particular and PH in general.

Further, it has been decided that the entry of Governors, Chief Ministers, Ministers of State
Governments and Ex-MPs is permitted to the Central Hall, Parliament House.

Kind cooperation of Hon'ble Members is solicited.



No.7073 Parliament Security Service, PH

Restrictions on admission into Inner and Outer Lobbies of the Lok Sabha during the Session

The admission to Inner and Outer Lobbies is restricted to Hon'ble Members and the following
categories of persons connected with official business or otherwise: -

I.  Persons holding passes valid for “LOBBIES”;and

ii. C.P.W.D. staff working in the Parliament House whose presence is functionally required in
connection with the discharge of their official duties.

No.7074 Parliament Security Service, PH

Ferry car services for Hon'ble Members

In view of the security concern, commercial vehicles viz. Taxi / Auto-rickshaw etc. and vehicles
without valid Car Parking Labels issued by Lok Sabha Secretariat will not be allowed entry to Parliament
House precincts. If arriving in such vehicles /mode of transportation, Hon'ble Members are requested, to
please get down at Iron Gates and make use of ferry cars available at Iron Gate(s) No.1 and Talkatora

Road-1 & I1. For departure also, ferry car will be available in front of Building Gate No.1 & 4, Parliament
House.

Kind cooperation of Hon'ble Members is solicited.

No.7075
Parliament Security Service, PH

Carrying or Display of Fire Arms in Parliament House Complex

The carrying or display of arms and ammunition in any part of the Parliament House Complex is

strictly prohibited. Only security personnel specifically deployed/earmarked in the Parliament House
Complex are permitted to carry arms and ammunition.

Kind co-operation of Hon'ble Members is solicited.

No.7076
Parliament Security Service, PH

Distribution of Literature, Pamphlets, Press Notes, Leaflets within the precincts
of the Parliament House

As per established convention, no literature, questionnaire, pamphlets, Press Notes, leaflets or any
matter printed or otherwise should be distributed without the prior permission of Hon'ble Speaker within
the precincts of the House. Placards are also strictly prohibited inside the Parliament House Complex.
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Kind cooperation of Hon'ble Members is solicited.

No.7077 Parliament Security Service, PH
Stoppage of entry of Armed Escorts/ P.S.O. coming to Parliament House Estate

Consequent to the decision taken by the General Purposes Committee of the Rajya Sabha and
Meeting of Hon’ble Speaker with Leaders of Parties and Groups in Lok Sabha, “Armed Escorts/ P.S.O.
(Personal Security Officer) of Hon’ble Ministers/Hon'ble Members of Parliament would not be permitted
inside the Parliament House Estate.” They may peel off from the vehicle at the respective Iron Gates itself.

Kind cooperation of the Hon'ble Members is solicited.

No.7078 Parliament Security Service (CCS)
Speed regulation of vehicles entering Parliament House Complex

With the installation of modern security gadgets in Parliament House Complex, it has been felt
essential to observe certain speed regulations for vehicular movements keeping in view the design
capabilities of the gadgets. It has, therefore, been decided to restrict the speed of vehicles to 10 Kms per
hour till the vehicles cross the last barrier at the Iron Gates. Necessary warning signages have been
prominently displayed at suitable locations.

Hon’ble Members of Parliament are requested to kindly give suitable instructions to their drivers
for observance of speed regulations inside the complex.

Kind cooperation of Hon'ble Members is solicited.

No.7079 Parliament Security Service, PH

Restriction of Exit for pedestrians through Iron Gate No.1

State of the art Security Gadgets have been installed at Iron Gate No. 1 to regulate vehicular
movements and to strengthen the security arrangements of Parliament House Complex. Pedestrians are,
therefore, requested not to cross these Gadgets on foot.

Hon’ble Members of Parliament are therefore, requested to use Ferry Services made available at
this gate for their movement from the Iron Gate to Building Gates of PH & vice-versa and avoid
movement on foot through this gate.

Kind cooperation of Hon'ble Members is solicited.



No.7080 Parliament Security Service PH

Physical Check of Cars / Vehicles and Brief Cases

For security consideration, Hon'ble Members are advised to check their cars and brief cases before
coming to the Parliament House Complex. In case of self-driven cars, Hon'ble Members are requested to
check the dickey, seats, engine etc. before proceeding to the Parliament House Complex.

Hon'ble Members who desire to use bicycle as transport may gain access through Iron Gates and
are requested to park bicycle at earmarked place in Self-driven Vehicle Parking at Talkatora Road and lock
the bicycle properly. The bicycles used by Hon'ble Members will be treated as self-driven vehicles.

Kind cooperation of Hon'ble Members is solicited.

No.7081 Parliament Security Service, PH
Switching off the mobile phones and alarm bell inside Lok Sabha Chamber

In order to ensure smooth and unhindered proceedings of Lok Sabha and as a mark of respect to the

Chair, Hon’ble Members are requested to switch off their mobiles and deactivate alarm bells before entering

into the Lok Sabha Chamber.

Kind cooperation of Hon'ble Members is solicited.

No.7082 Parliament Security Service, PH
Parking Arrangement in Parliament House
The earmarked parking areas for the Hon’ble Members are as under :

i. Self-driven Vehicles of MPs: Parking Area near the New Centralize Pass Issue Cell at Talkatora
Road

ii. Chauffeur-driven Vehicles of MPs: Behind Rail Bhawan near Vijay Chowk outside Parliament
House

Kind co-operation of Hon’ble Members is solicited.

No.7083 Parliament Security Service, PH
Functioning of Slip Road for entry into Parliament Building from TKR-I11

Members are informed that a slip road is functional from Iron Gate No. 3, Parliament House to
roundabout of fountain / Statue of Shivaji Maharaj (Opposite Building Gate No. 3, PH) for smooth
movement of vehicles of Hon’ble MPs coming to Parliament Building via TKR-I1I for alighting at Building
Gate No. 1, 4 and 12 in Parliament House.



No.7084

No.7085

No.7086
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Kind co-operation of Hon’ble Members is solicited.

Parliament Security Service
Regulation of Vehicular Entry in Parliament House Complex

Members are informed that the entry of vehicles of Hon’ble Members for smooth traffic movement
in PH Complex will be regulated henceforth as under : -

Iron Gate-l, Entry/Exit of authorized labelled vehicles of Hon’ble
Parliament House Members as per practice in vogue.
Iron Gate-II Only exit of vehicles.

Parliament House

Kind co-operation of Hon’ble Members is solicited.

Parliament Security Service (CPIC)
Issue of Gallery Passes to the Visitors/ guests of Members of Parliament

Members are informed that it has been decided to issue Gallere/ Passes to the Visitors/Guests of
Members of Parliament in a limited and controlled manner during the 12" Session of 17" Lok Sabha.

Members may apply in paper mode and submit applications in the “Centralized Pass Issue Cell”
office situated between Talkatora Road — 1 & 2, Parliament House Complex.

Members may also avail of the online mode of application for issue of Gallery Passes by accessing
Indian Parliament- Digital Sansad Website i.e. https://sansad.in/poi and Login through Members Login
Credentials followed by clicking on ‘Gallery Pass’ as per the prescribed procedure and norms mentioned
therein. In case of any difficulty in accessing the portal, Members may kindly contact (i) CPIC: 011-2303
5832/ 5176/ 4672/ 5073 or (ii) NIC: 011-2303 5528.

Parliament Security Service (CPIC)
Issue of PA/PS Passes

Entry Pass for only one PA/PS, to a Member for entry into Parliament House Complex, valid for
Session/ Inter Session period, is issued on an application made by the Member concerned on a prescribed
format available in Centralised Pass Issue Cell, near Reception Office, Parliament House, New Delhi. On
every fresh appointment of the PA/ PS, Hon’ble MP’s signature is mandatory in the register kept in CPIC.

The following supporting documents i.e. duly filled in prescribed form along with Character
Verification Form, Undertaking by Hon’ble MP, two self-attested copies of Aadhaar {in case the applicant
bears two addresses (Permanent & Correspondence), supporting documents for both the addresses are
required}, old PA Pass (in case of renewal/ change of PA) and one Passport size photograph are required.
The verification of PA/ PS being appointed will be processed by the Verification Cell of Parliament


https://sansad.in/poi

.
Security Service and Entry Pass will be issued only after a positive verification report is received.

Kind co-operation of Hon’ble Members is solicited.

No.7087 Parliament Security Service (CCS)

Access Control of Vehicles

Modern Security Gadgets are installed in the vicinity of Iron Gates within the Parliament House
Estate. These security gadgets, equipped with safety features, are designed to allow access to LMV-NT
vehicles viz. Motor Cars, Jeeps, SUVs only. As an additional security feature, Radio Frequency Tags have
been issued to all authorized vehicles and accordingly, access control of vehicles is regulated through RF
Readers installed at the locations. To ensure safety and security of Members of Parliament and their
vehicles, it has been decided that vehicles other than those subscribing to LMV-NT category viz. Motor
Cars, Jeeps, SUVs (carrying authorized Car Parking Label and Radio Frequency Tag), would not be
permitted to gain access through Iron Gates of Parliament House Estate.

Kind co-operation of Members is solicited.

No.7088 Parliament Security Service, PH

Admission of Persons accompanying Hon’ble Members to Parliament House

Hon’ble Members are informed that PSs/PAs/Personal Guests and Visitors accompanying Hon’ble
Members to Parliament House are permissible, subject to security considerations.

No.7089 Parliament Security Service (CCS)

Guidelines for Members to familiarize with the operation of Security Gadgets in Parliament House
Complex

1. Modern Security Gadgets have been installed in the Parliament House Complex to restrict
unauthorized entry.

2. A distance of at least five feet between two vehicles may be maintained while crossing the Boom
Barrier as the system allows clearance of only one vehicle at a time. In case any vehicle accidently
hits the Boom Barrier, the driver must STOP the vehicle immediately.

3. Kindly adhere to the speed limits displayed at appropriate locations while entering through security
gadgets. Members are requested to brief their drivers accordingly.

4. Occupants of vehicles are to be identified at the second Boom Barrier. Members are accordingly
requested to stop for checking at Boom Barrier-I1.



No0.7090

5. It may be ensured that the speed of the vehicle does not exceed 10 kmph till the vehicle crosses the
last gadget at the Iron Gates. The gadgets are designed in such a manner that they may get activated
immediately in an emergency. In case the speed of vehicles exceeds the speed limit of 10 kmph, it
may be difficult for the person driving the vehicle to bring the vehicle safe halt. Impact against the
Tyre Killers and Road Blockers can cause serious damage to the vehicle and injuries to the
occupants.

6. Security Power Fence (SPF) has been installed in the entire perimeter of PH Complex. The power
fence will give a deterrent shock (as per internationally permissible standards) to any person coming
in contact with the fence. Kindly avoid coming close to the power fence.

7. In case Bollards are being lowered for giving passage to bigger vehicles, the vehicles, which are
following such big vehicles, should wait till the Bollards are fully raised and clearance given by the
security official on the spot.

8. Pedestrians are requested not to walk over the security gadgets which are installed on road. It may
cause grievous hurt in case of sudden activation.

9. Walking on foot behind a vehicle crossing a Boom Barrier is dangerous. The Boom will suddenly hit
the person, once the vehicle cross the Boom Barrier. Use only pedestrian path near Boom Barrier.

10. Hon’ble Members are requested to keep their mobile phone’s Alarm/ Reminder Tones in OFF mode
to respect the decorum of the House.

Kindly co-operation of Hon’ble Members is solicited.

Legislative Branch-I

The Indian Institutes of Management (Amendment) Bill, 2023
(To be Introduced in Lok Sabha)

[Letter No. 8-19/2021-TS.V dated 26" July, 2023 from Shri Dharmendra Pradhan, Minister of
Education, Skill Development and Entrepreneurship to the Secretary General, Lok Sabha]

The President, having been informed of the subject matter of the Indian Institutes of Management
(Amendment) Bill, 2023, recommends to the House the consideration of the Bill under clause (3) of article
117 of the Constitution.



No.7091

No0.7092

Legislative Branch-I

The Constitution (Jammu and Kashmir) Scheduled Castes Order (Amendment) Bill, 2023
(As Introduced in Lok Sabha)

[Letter No. RL-12016/4/2022-RL Cell dated 26™ July, 2023 from Dr. Virendra Kumar, Minister of
Social Justice and Empowerment to the Secretary General, Lok Sabha]

The President, having been informed of the subject matter of the Constitution (Jammu and Kashmir)
Scheduled Castes Order (Amendment) Bill, 2023, recommends to the House the consideration of the Bill
under article 117(3) of the Constitution.

Legislative Branch-I

The Constitution (Jammu and Kashmir) Scheduled Tribes Order (Amendment) Bill, 2023
(As Introduced in Lok Sabha)

[Letter No. 12026/05/2022-C&LM-Part (1) dated 27" July, 2023 from Shri Arjun Munda, Minister of
Tribal Affairs to the Secretary General, Lok Sabha]

The President, having been informed of the subject matter of the Constitution (Jammu and Kashmir)
Scheduled Tribes Order (Amendment) Bill, 2023, recommends to the House the consideration of the Bill
under article 117(3) of the Constitution.

UTPAL KUMAR SINGH
Secretary General



